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 AGRICULTURE  COMMODITIES
 SUPPORT  PRICE  BILL

 SHRI  ८.  LAKKAPPA  (Tumkur):  I  beg
 to  move:*

 “That  the  Bill  to  provide  for  the

 fixing  of  a  remunerative  support  price
 for  sugarcane,  pulses  and  other  agricul-
 tural  commodities,  be  taken  into  consi-
 deration.”

 1  have  given  the  objects  and  reasons
 why  this  Bill  is  necessary  at  this  time.
 This  is  a  very  simple  Bill  without  any
 complicated  provisions  in  it.  ।  have

 brought  out  this  Bill  because  this  Bill
 is  necesary  in  view  of  the  various  changes
 which  have  come  about  in  the  farming
 community.  We  find  increased  cost  of

 farming  operations  especially  in  the  case
 of  small  farmers  and  marginal  farmers.
 Farmers  are  not  getting  remunerative  pri-
 ces  for  their  products.  Agricultural  com-
 मा  also  include  sugarcane,  pulses,
 etc.  These  commodities  have  been  dealt

 with  in  a  very  comprehensive  manner.
 Now,  many  farmers  in  this  country  are
 switching  over  to  other  occupations  xe
 cause  they  are  not  getting  remunerative

 price  for  their  produce.  Time  and  again
 the  Agriculture  Prices  Commission  anno-
 unces  unremunerative  prices  for  the

 agricultural  commodities.  For  the  last
 80  many  years,  we  have  been  discussing
 this  subject  in  the  House  and  we  have
 also  been  discussing  about  the  problems
 of  the  farmers.  And  in  regard  to  the
 remunerative  prices;  opinions  have  been

 expressed  both  inside  and  outside  the
 House  by  all  sections  of  the  people.
 This  subject  is  not  based  on  any  political
 considerations.  Our  country’s  economy
 is  entirely  based  on  agriculture.  7e  far-
 mers  community  should  not  be  put  to

 a  lot  of  difficulties.  We  have  to  look

 into  their  problems  and  try  to  solve  them

 expeditiously .

 At  present,  in  this  country,  there  are

 about  5,80,000  villages  which  are  covered

 by  about  4000  Agricultural  Co-operative

 Societie,  only.  The  ratio  between  the

 number  of  villages  and  the  number  of  co-

 os,  । -  -  -

 Operative  socitics  functioning  मं  this

 country
 is  very  very  negligible,  The  co-

 Operative  sovieties  are  not  able  to  met  the
 requirmnts  of  the  farmers  in  the  rural
 areas.  The  farmers’  demand  is  increas-
 ing  day  by  day.  If  you  see  the  popula-
 tion  of  the  farmer  community  in  the  vil-
 lages  and  the  number  of  co-operative  so-
 cieties  which  are  functioning  there,  you
 will  find  that  these  Co-operative  Societies
 are  far  less  in  number  than  actually  re-
 quired  for  even  meeting  the  basic  require-
 ments  of  the  farmers.

 Sir,  I  will  be  a  little  harsh  if  ।  585.0
 something  about  the  4.०.  ।  quite  re-
 member  and  also  the  House  knows  that
 last  year,  I  raised  this  issue  in  this  very
 House.  The  hon.  Minister,  Rao  Biren-
 dra  Singh,  was  kind  enough  to  say  and
 declare  on  the  floor  of  the  House  that

 the  opinion  of  the  farmers  and  __  their
 €+ ११701:  wt’  be  taken  into  टापा,
 Their  difficulties  will  be  considered  sym-
 pathetically,  The  hen.  rliiei  had
 even  gone  to  the  extent  of  saying  that
 the  persons  who  would  be  having  adequ-
 ate  background  in  the  field  of  agriculture
 and  also  the  growers  who  had  the  e8-

 _  perience  in  farming  will  be  included  in
 the  A.P.C.  and  the  names  would  be  an-

 nounced  by  him  after  some  time.  But

 unfortunately  the  bureaucratic  system
 must  have  prevented  our  hon.  Minister

 from  inclusion  of  these  people  in  the

 A.P.C.  S0  the  A.P.C.  was  a  subject
 matter  for  severe  criticism.  It  was  sup-

 posd  to  announce  remunerative  prices  for

 various  comodities  for  the  benefit  of  the

 farmers.  11  ‘nas  failed  im  is  duty  and

 it  is  now  incurring  the  displeasure  of

 the  farmers  in  this  country.  7a  is  the

 reason  why  1  emphasise  that  mere  creation

 of  Agriculture  Prices  Commission  will  not

 help;  mere  deliberations  and  discussions

 in  various  forums  and  making  anounce-

 ment  regarding  the  price  policy  for  the

 agricultural  commodities  wil!  not  help

 the  farmer  community.  Sir,  the  prices

 announced  by  the  Agricultural  2iee
 Commission  many  a  time  are  not  helpful

 to  the  farmers,  or  to  those  growing  «cash

 crops  or  even.  to  the  consumers,

 *Moved  with  the  recommendations  of  the  President.
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 That  js  the  reason  why  the  recom-

 mendaions  of  the  Commission  are

 sometimes  rejected  by  the  Government.

 Sir.  this  body  has  not  been  able  to  pro-

 ject  a  national  policy  of  providing  ade-

 quate  price-structure  both  to  ;he  growers

 as  well  as  to  the  consumers.  That  is  why

 I  have  put  it  very  clearly  in  my  Bill  that

 the  Central  Government  in  consultation

 with  .the  Agricultural  Prices  Commission

 should  announce  the  support  price  for

 different  agricultural  commodities,  for

 different  regions  of  the  country  well  be-

 fore  every  agricultural  season.  This  is

 very  important,  ।  this  is  not  done  the

 farmers  do  not  know  when  the  Agricul-
 tural  Prices  Commission  announces  the

 prices  of  a  particular  commodity,  say  of

 rice,  pulses,  sugar-cane  or  other  agricul-
 tural  commodities.  Sir,  I  may  say  for  the

 benefit  of  the  House  thay  there  are  many

 agricultura]  items  which  have  not  been

 taken  care  of  by  the  Commission  and

 these  have  been  lost  sight  of  by  the

 Commission,  In  pulses,  take  for  example

 gram,  arhar,  urad,  mustard  and  some-

 time,  even  groundnut.  Therefore,  ।  say
 most  of  the  agricultural  products  grown

 by  medium  and  small  farmers  have  not
 been  taken  into  consideration  while

 announcing  the  price  policy.  Sir,  if  we

 have  to  encourage  the  production  of  a

 particular  agricultural  item,  a  favourable

 price  for  it  has  to  be  announced  well

 before  its  sowing.  But  what  we  find  is
 that  when  there  is  shortage  of  say  pulses
 in  the  country,  the  farmers  grow  pulses
 say  in  Gujarat,  but  its  prices  fall  down
 with  the  result  next  season  they  switch  on
 to  sOme  other  product.  Similarly,  if  in

 the  50000.0  agriculturists  grow  sugar-cauie,
 its  prices  come  down  and  they  swich  on  to

 groundnut  next  time.

 And  when  they  switch  on  to.  ground-
 nuts,  its  priceg  come  down  and  _  they
 switch  on  to  another  product  the  prices
 of  which  are  high.  Therefore,  ।  say  that

 the  Agricultural  Prices  Commission

 should  be  given  the  full  status  of  a

 statutory  body.  15  its  decisions  are  to  be

 implemented,  the  Commission  must  take
 into  consideration  all  the  necessary  fac-

 tors,  difficulties  and  experiences  concern-
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 ing  the  medium  and  marginal  farmers

 into  account.  But  it  has  been  found  that

 it  only  takes  into  consideration  the

 average  needs  for  operations  and  input

 requirements  of  the  average  big  farmers

 and  on  that  basis  they  come  to  the

 conclusion.

 Sir,  it  has  been  found  that  the  farmers

 in  different  parts  of  the  country  have  not

 been  sa:iSfied  with  the  work  of  fhe  Agri-
 cultural  Prices  Commission,  This  has

 been  discussed  in  the  Third  Indian  a-

 cultura]  Congress  held  in  Bhubanshwar

 some  time  back,  The  Congress  went  to

 the  extent  of  describing  the  fact  that  the

 Commission  was  doing  great  injustice  to

 the  farming  community  of  the  country.
 That  Congress  also  adopted  a  resolution

 on  agricultural  prices  and  marketing,  and

 urged  th.  Government  to  devise  more

 suitable  and  universally  accepted  pro-
 cedures  for  fixation  of  prices  of  agricul-
 tural  commodities.  It  has  been  the  cry
 of  the  farmers  to  devise  an_  entirely
 different  machinery  for  fixation  of  the

 prices,  in  which  there  are  enough  safe-

 guards  for  respecting  the  views  of  the

 farming  community,  as  is  done  in  several

 developed  countries.

 Ours  ig  oछe  ot  the  most  important

 developing,  democratic  countries.  Farmers
 are  the  backbone  of  this  country.  te-
 less  the  prices  of  agricultural  commodi-
 ties  are  fixed  at  a  level  remunerative  to

 producers,  it  would  not  be  possible  to

 bring  any  economic  relief  to  the  farmers.
 which  was  the  primary  requirement  for
 rural  development  programmes,  ।  i  not
 that  the  volume  of  commodities  pro-
 duced  by  the  farmers  should  be  the  only
 criterion  for  fixing  the  prices  x  have
 to  take  into  consideration  the  develop-
 mental  activities  taking  place  in  the  areas
 where  the  farmerg  produce  the  commo-

 dities;  and  our  aim  should  be  to  make
 the  farming  community  more  viable.  We
 will  have  to  provide  the  infra-structure
 needed  for  the  farming  community,  and

 study  their  needs  relating  to  marketing
 and  insurance  facilities,  fertilizer  pattern,
 distribution  of  fertilizers  and  also  imple-
 ments—ang  modernizing  the  methods  of

 Operation,  and  mechanization.
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 We  wanted  to  bring  about  land  re-

 forms.  We  have  brought  in  1and  reforms,

 and  our  Government  has  done  it.  But

 has  the  land  reform  brought  about  mean-

 ingful  chauges  in  the  agricultural  system

 ahd  occupation?  Hag  the  conscience  of

 the  society  been  aroused  regarding  land-

 labourers,  farming  classes,  weaker  sec-

 tions  and  people  having  small  holdings?
 What  is  the  king  of  mechanization  avail-

 able  to-day  for  agriculturists  having  small

 holdings?  9०  we  have  tractors  which

 are  conducive  to  our  present  agricultural

 operations?  No.  They  have  not  been

 manufactured  till  now.  We  have  been

 producing  big  tractor;  which  are  not  use-

 ful  to  small  farmers;  and  they  cannot

 afford  to  buy  them  since  those  big  trac-

 tors  connot  be  useful  to  them.  They
 cannot  be  used  on  their  small  holdings.

 This  is  how  the  agricultural  economy,
 and  this  farming  community  have  been

 neglected—by  not  introducing  स  scientific

 system  of  mechanization,  The  wage

 policy  and  wage  structure  have  been

 changing  from  time  to  time.  The  cost  of

 agricultural  operations  has  considerably
 risen  in  recent  years,  and  the  cost  of

 components  which  are  to  be  taken  into
 account  while  working  out  a  price  policy
 include  human  _  labour,  machine  labour,
 all  material  input,  like  manures,  ferti-

 lizers,  seeds,  pesticides,  irrigation  as  also

 cost;  including  interest  on  capital  and
 rental  va'iic  of  land.  7i  is  so,  because
 our  landless  labour  has  to  cultivate  on
 rental  basis.

 The  procurement  policy  should  have
 some  affinity  with  the  marketing  centres.
 70  transport  the  produce  to  the  market-
 ing  centres,  construction  of  roads  is  a
 must.  The  nature  of  transportation  sys-
 tem  available  hag  also  to  be  taken  into
 consideration  by  the  Agricultural  Prices
 Commission.

 What  are  the  objects  and  reasons  be-
 hing  the  setting  up  of  the  Agricultural
 Prices  Commission?  xa  this  Agricul-
 tural  एवं  Commission  undergone
 changes  in  its  outlook  on  the  basis  of  the
 structural  changes  that  we  have  envisaged?
 Government  has  adopted  a  progressive
 policy  in  these  matters  The  statutory
 body  should  be  given  full  powers  to  see
 that  the  vital  points  such  as  land  reforms,
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 irrigation  policy,  water  policy  should  be

 taken  into  consideration.  They  have  to

 meet  the  requirement  of  the  farmers  and

 the  farming  community.  These  structural

 changes  are  necessary  in  [6  organised
 sector  for  bringing  about  meaningful

 changes  in  the  farming  community.  The

 Indian  Agriculture  Congress  adopted  a

 resolution  on  agricultural  prices  market-

 ing  and  urged  the  Government  to  devise

 more  suitable  and  universally  accepted

 procedure  efor  fixation  of  prices  of  agri-
 cultural  commodities.  In  that  resolution,

 they  have  also  said  that  unless  prices  of

 agricultura]  commodities  are  fixed  at  a

 level  remunerative  to  producers,  it  would

 not  be  possible  to  bring  any  relief  to  the

 farmers  which  was  the  primary  require-
 ment  for  rural  development  programme.
 As  far  as  urban  people  are  concerned,
 those  who  are  land-holders,  those  who

 are  capable  of  putting  their  black-money
 into  the  farming  ८5121,  their  thinking
 has  been  included  प  the  Agriculture
 Prices  Commission.  They  have  not  taken
 into  consideration  this  thing  while  fixing
 the  prices;  they  have  not  taken  into
 consideration  the  conditions  of  the  starv-

 ing  farmers,  where’  there  are  no  com-
 munication  systems  in  the  villages,  those
 who  afe  not  getting  fertilisers;  those  who
 are  not  getting  all  the  facilities,  as  far  as
 agricultural  development  is  concerned,-
 As  far  as  drying  farming  is  concerned,
 all  the  facilities  have  to  be  taken  into
 consideration  in  order  to  develop  that

 area,  Nothing  has  been  on_  record  to
 show  that  how  they  came  to  the  conclu-
 sion,  when  wil}  they  announce  the  re-
 munerative  prices  and  so  on,

 The  Agricultural  Prices  Commission
 has  not  taken  into  consideration  the
 vagaries  of  nature,  unforeseen  circums-
 tances  like,  floods,  drought,  natural
 calamities,  cyclonic  storms.  etc.  So
 far  as  agricultural  commodities  are

 concerned,  we  must  have  a_  national
 policy  to  announce  in  a  particular  season
 so  that  the  farmers  may  not  be  put  to
 any  loss.  At  the  time  of  growing  sugar
 cane,  the  Government  must  announce  say-
 ing  that  this  is  the  price  that  the  formers
 will  get,  this  is  the  profit,  that  they  will
 get  if  there  is  a  good  crop,  this  is  the  loss
 that  taey  may  incur  jf  there  is  a  bad  crop
 this  is  the  support  price  that  they  will  get
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 and  so  on.  All  these  things  are  not  en-

 visaged  in  the  Agricultural  Prices  Commis-
 sion.

 The  hon.  Minister  is  sitting  here.  ।
 would  like  to  quote  him.  There  has  been
 considerable  increase  in  the  cost  of  inputs
 during  the  last  few  years.  I,  along  with
 my  other  friends  put  a  question  to  the
 Minister.  “Is  it  a  fact  that  the  cost  of
 fertilisers  would  adversely  affect  the  small

 farmers,  medium  farmers,  marginal  far-
 mers  and  big  farmers?”  They  said,  “No:
 we  are  giving  them  subsidy  and  we  are

 paying  them  from  the  tax-payers’  money.”
 Therefore,  [  would  like  to  know  whether
 th:  cost  of  these  inputs,  fertilisers  and
 o‘her  thines.  have  been  properly  assessed
 in  our  country,  according  to  the  size  of
 the  land,  according  to  the  season  and  ac-

 cording  to  the  vagaries  of  nature  in  va-
 rious  parts  of  the  country.

 Take  for  example  the  question  of  high
 yielJing  vari-iy  of  sceds;  98  per  cent  of
 the  seeds  do  not  have  even  ten  per  cent
 of  the  germination.  Therefore,  there  is
 no  sced  policy.  Therefore,  when  there  is
 no  seed  policy.  when  we  go  in  for  irriga-
 tion,  we  do  not  get  the  expected  yield
 whether  it  is  paddy,  ragi,  wheat,  jawar
 or  sugarcane.  With  regard  to  sugar-cane
 we  have  announced  the  price.  Today
 there  is  a  glut  of  sugar,  The  sugarcane
 growers  are  crying  and  the  mill-owners
 are  also  side  by  side  growing,  because  they
 do  not  have  godown  facilities  even  to  keep
 their  sugar.  Therefore  the  farmers  are

 crying  that  the  sugar  mill  owners  are  pro-
 ducing  more  sugar  and  hundreds  of  crores
 of  rupees  have  been  locked  up  and  _  the

 farmers  are  suffering.  This  is  the  situa-
 tion  that  is  prevailing  today.  Therefore,
 the  Agriculture  Ministry  has  to  come  to
 the  rescue  of  the  farmers  and  ensure  that

 they  get  their  price.  They  have  given  me-

 moranda  even  to  the  highest  authorities,
 the  millowners  can  organise  themselves
 because  they  have  got  money  and  they  also

 get  money  [rom  the  banks.  But  the  pvor
 farmers  cannol  gel  money.

 The  sina!l  farmers.do  not  get  a  proper

 price;  they  do  not  get  marketing  facilities.
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 The  Government  0.0  keep  these  things
 in  view  while  announcing  the  price  policy.
 Therefore,  while  in  various  other  fields
 like  the  small  industry  sectors  people  get  _
 the  benefit,  the  small  farmers  will  only
 wither  away  and  they  will  také  to  other
 vocations.  They  will  even  change  what

 is  called  the  pattern  of  agriculture  and

 they  will  go  away  to  other  professions.

 14re.  CHAIRMAN:  Mr.  Lakkappa,  there
 are  many  members  who  are  keen  to  par-
 10181.0  in  this  discussion.  Will  you  please
 now  conclude?

 SHRI  ५.  LAKKAPPA:  Will  you  kindly
 give  me  ten  minutes  more?

 MR.  CHAIRMAN:  Not  ten  minutes;  in
 two  or  three  minutes  you  may  conclude.
 You  have  covered  all  the  points.  1e
 Minister  was  present  only  to  listen  to  your

 speech.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  er  HOME  AFFAIRS  AND
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  ?.  VENKATASUB-
 BAIAH):  He  will  go  on  for  one  hour.

 MR.  CHAIRMAN:  म  has  made  very
 forceful  pleas.

 S8r  ८.  LAKKAPPA:  Now,  let  us

 take  what  are  called  these  research  con-
 clusions.  Lot  of  research  has  been  made

 by  the  Indian  Council  of  Agricultural  Re-
 search.  The  Agricultural  scientists  there

 have  come  to  grip,  with  the  problems.

 Agricultural  scientists  24  Agricultural  In-

 titutes,  22  Agricultural  Universities,  32

 Coordinated  Research  Projects  have  heen

 doing  this  research  over  the  years.  They
 have  done  excellent  work.  But  their  con-

 clusions  have  not  reached’  the  farmers.

 The  small  farmer  has  not  benefited  by
 their  research.  1  _  proper  atmosphere
 has  been  created  for  them.  Therefore,

 today  even  50  per  cent  of  the  land  is  not

 being  utilised  properly,  even  after  the

 land  reforms.  1  you  announce  a  realistic

 price  policy  and  2.  remunerative  price

 policy  for  agriculture  of  all  kinds,  ह  think

 the  agriculturists  will  take  it  very  seriously.  |
 The  standard  of  living,  the  social  life  and

 the  social  status  of  the  agricultural  com-

 munity  should  be  improved.  Their  place
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 in  society  is  not  the  same  as  that  of  big
 monopoly  houses,  as  that  of  industrialists
 or  that  of  other  professionalists,  or  scien-

 tists,  Take  the  case  of  those  peeple  who
 ~~are  living  in  our  villages,  living  by  agri-

 7

 ‘community.

 culture.  Our  country  is  based  on  agricul-
 ture.  Why  is  it  that  there  is  disparity  in

 society,  in  their  family  life,  their  standard
 of  living  and  their  way  of  life  as  compared
 to  the  others?  They  are  to  be  treated  as

 you  treat  the  others,  the  indusfrialists,  the
 small  scale  indusrialists,  medium  scale  in-
 dustrialists.  They  constitute  a  large  se

 tion.  You  have  to  ensure  that  all  the

 facilities  percolate  to  them  in  the  same
 manner  as  to  the  others,  to  elevate  their
 standard  of  living.  It  is  a  good  thing
 that  the  Government  of  India  has  taken
 a  policy  decision  to  take  up  economic  pro-
 grammes  for  the  benefit  of  the  farming

 When  the  Government  is
 committed  to  this,  ।  request  it  to  see  that

 these  programmes  are  implemented  ear-

 nestly.  Now,  there  is  a  wide  gap  and

 disparity  between  the  price  which  a  farmer

 gets  for  his  produce  and  the  price  which,
 an  industrialist  gets  of  his  finished  pro-
 duct.  This  should  be  reduced.

 People  who  are  doing  nefarious,  anti-
 social  and  anti-nalional  activities,  are  in-

 stigating  the  farmers  whether  they  are  in
 Maharaslitra  or  Tamil  Nadu  or  in  other

 parts  of  the  country.  We  should  not  be-
 come  an  instrument  in  the  hands  of  these

 people,  who  want  to  politicalise  the  whole

 thing.  In  order  to  make  political  capital
 out  of  it,  they  are  making  the  poor  far-
 mers  their  victims.

 .  ।  would  urge  upon  this  Government  to
 re-structure  the  APC,  make  it  more  cffec~

 tive  and  meaningful,  see  that  the  prices  are
 announced  well  before  the  start  of  the
 season  and  the  interests  of  the  farmers
 are  protected.  There  should  not  be  a
 wide  gap  between  the  farmers  and  other

 people  as  far  as  their  standard  of  living,
 social  status  and  economic  status  are  con-
 cerned.  The  Government  should  provide

 f  more  funds  to  the  farmers  and  give  liberal

 concessions  to  them.  Liberal.  policies  for
 the  benefit  of  the  farmers  Should  be  pur-
 sued. .

 1520  LS—14
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 व  commend  this  Bill  for  the  approval  of
 the  House.  ।  request  the  hon.  Members
 to  support  this  measure.  ।

 hope,  our  pro-
 gressive  Government  and  8140 *  our  very able  and  ebullient  Agriculture  Minister
 would  agree  with  me  dnd

 accept  my  Bilf,  ।

 थी  चन्द्रपान  लानी  (हाथरग।.  मारनौंयं
 समाहित  जी,  यह  एक

 संयम
 की बाह

 ह
 कि

 किसानों  की  समस्याओं  बे  उ:पर  द  उनको
 उनके  उत्पादन  का  उचित  मूल्य  मिलना  चाहियें

 “इस  विषय  पर  हम  इस  हाउस  में  चचां  कर
 रहो  हाँ

 ।
 इरा  सभा  के  सभागीिेल्नमे क  रूप  मॉ

 आए  विराजमान  हਂ  ,
 आर

 भी  प [2  क़क्व  पारी-
 वार  मों  सदा  हए हँ  आर  माननीय  मंडी

 मा  देदय  का  क  नू  गहरा  सम्बंध

 रहा हो  आर  मे  अपनी  बात  कह  रहा  हए,

 मैँ  भी  एक  छाटे  से
 किसान  का  बेटा

 ह  ।

 बेहतर  यह  हा  कि  माननीय  सदस्य  ने  अपने
 इस  बिल  मों  किसानों  कग  जिन  समस्याओं  का
 चित्रण  किया ह.

 आर
 भारत  का  किसान

 fra  तरह
 से  जीवित  रहता  ही,  लेकिन

 हिम्मत नहीं  हारता  ।  बह  जाड़ों की  कड़कती  -
 सर्दी  मों

 और
 जून  तथा  मई

 की
 तपती  हं

 दोपहरी  मं  खेत
 में  काम  करता  ह,  उसके

 बावजूद भी  उसका  उसकी.  महत का  फल  :

 नहीं  मिलता  ।  बह  परिश्रम करता  रहता  ..
 ह  आर

 इस
 दरश

 के  लागों
 को

 रोटी
 रोता  ह

 आर  उन्के  पेट  को  पालता  हਂ  ।.  माननीय

 सदस्य  ने  शट  साकन  स  था  अपना  भावना

 व्यक्त  की  ही,  उस  संदर्भ  में  मरा  सरकार  स.

 अनुराध हो  फि  उन  भावनाओं  ता-ध्यान  मेँ
 tat  हए,  किसानों  की

 समस्याओं  का  हल
 करना  चाहिए  ।

 ्
 न

 हमारा  दश  किसानों  का  दहा  ह  ।  दरश:

 ह
 पद...कुा

 75-80  प्रतिशत  के  दोयम-
 लोग  गांवों  मों  रहते  ह  ।  उनका  संबंध.

 ि  ही  जनू  जा

 वे  खेती  करते ह.  .  .  लोकन  हमार;

 किसानों  के  सामने  इतनी  भयंकर  समस्यायें  ह

 खास  तार  पर  आज  वे रामय में .पकि उन कें. कि  उन  कें.
 बारों  में  सरकार  का  बहत  ही  सहानुभूति-

 पूर्वक  सोचना  चाहिए
 आर  उन

 पर  विचार  कानों
 चाहिए ।
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 मेरा  कह  यह  कि  एसे  किसानों  की  तरफ

 Support  Price  Bill

 सरकार  का  विशेष  ध्यान  दना  चाहिये  ।  एसा
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 MR.  CHAIRMAN:  ”.  Agriculture
 Minister,  your  attention  has  been  drawn  by
 112.0  hon.  Member  to  the  statement  which
 was  made  on  the  floor  of  the  House  giv-
 ing  the  information  that  the  widespread
 rain  has  taken  place.  He  said  that  it  does

 not  give  the  correct  picture.  Still  a  wide-

 spread  drought  situation  is  prevailing  and

 he  said  that  the  Ministry  should  take  im-
 mediate  steps  so  that  necessary  instruc-

 . (10215  go  for  supply  of  electricity,  more
 attention  to  farmers  and  mecessary  steps
 to  meet  the  drought  situation.  Your  at-

 tention  has  been  drawn  and  I  hope  you
 will  take  note  of  it.  Né€cessary  instruc-
 lions  should  go  because  that  is  very  im-

 portant.  The  drought  situation  is  really
 serious.  Now,  the  Minister  will  take  ne-

 cessary  steps.

 Now,  Mr.  Madhukar  may  speak,

 17.04  hrs.

 [Mr.  Depury-Sreaker  in  the  Chair].

 शी  कमला  मिश्र  मधुकर  (मोतिहारी) :

 सभापति  महेदय,  श्री  लक प्पा  जी ने  जो  बिल

 पेश  दिया  हो,
 उसका  समर्थक  करने  से  पहले

 मों  उनके  इरा  ब्यान  का  खण्डन  करता  ह  कि

 हिन्दुस्तान  में  fetal  के  समस्त  आन्दोलन
 एन्टी  पागल  ओर  एन्टी  नेशनल  लागों  के  हाथ

 में  रही हं  ।  भारत  मं  किसानांके के  जो

 आन्दोलन  चले  ,  उनमें  हमार  प्रा...  रंगा

 जी
 जौसे

 लाग  भी  सम्बन्ध  रह  हँ  ।

 आज  भी  हिन्द स्तान

 टाइम  अलार्मों  नमः  म्हारा,  गुजरात,

 कर्नाटक  ,  तामिलनाडु, ,  आंसू  प्रदेश,  बिहार ,

 उत्तर  प्रदेश  इत्यादि  राज्यों  में  किसान

 आंदोलन  चल  रहा  ही  आर  इनकी  सबसे  THT

 मांग  यह  ही  कि  किसानों  को  लाभकारी  मूल्य

 मिलना  चाहिये

 लाभकारी  मलय  क्यों  मिलना  चाहिए,  इस-

 किसानों  का  कितना

 राष्ट्रीय  आमदनी
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 किये  बगर  दोश  कभी  ख़ुशहाल  नहीं  बतन  सकता  ..
 आर  दश  मों  सीटों  बड़-बड़ो  बिलों  आर

 टाटाओं  की  तरक्की हाती  रहेगी  ।  हाल

 ही  में  एक  प्रश्न  के  जवाब  में  मंत्री  महोदय..

 ने  बताया  था  कि  टाटा-िड़ला  की  आमदनी

 बढ़कर 13  करोड़,  15  कराह हो  गद  ह.

 आर  दूसरी  तरफ  [किसानों  की  हालत  कितनी

 बदतर ह  |

 किसानों की  हालत  के  कई  कारण ह*  ।
 खाद

 ,
 रासायनिक  दवाइयां,  दिल्ली-पानी ,

 मजदूरों  की  मर्जदूर  इत्यादि  सब  चोजे  &

 wey  बढ़  गये  ह,
 इससे

 हर
 सार  किसानों का

 खर्च  बढ़ता  जा  रहा  ह*  |  फटी  लाइनर  at

 बात  तो  छाड़  दीजियो,  शेवल  व्लीटनाशक
 ददाइयों

 के  दाम  ही  50  फीसदी  से  अधिक  बढ़
 यहाँ।

 इसलिये  लक प्पा  जी  की  इस  बात  का  कि
 किसी  काो  एन्टी  नेशनल  लोग  भड़का  रह

 ही,  मं  समर्थन  नहीं  करता  ।  आज

 एक  राष्ट्रीय मांग  हो  गईं  ह  कि  किसानों को

 लाभकारी  मूल्य  मिलना  चाहिए  ।

 ब्रिटिश  राज्य  से  लेकर  कांग्रेस  राज्य,

 जनता  राज्य
 आर

 फिर  नई  कांग्रेस  (आइ)

 के  राज्य  मों  किसानों  की  लूट  ही  oe  ह।.

 अगर  इस  लूट  का  हिसाब  लगाया  जाए  तो

 बरिश  राज्य  के  बाद  से  अब  तक  40  अरब

 रुपया  किसानों  की  जेब.  से  निकाला  जा  चका

 हो  ।  चाह  कांग्रेस  सरकार  रही  ही,  चाह

 का  शप्त  सह
 ड.  काड  फर्क  नहीं

 आपकी  सरकार  किसानों  के  लिये  सब  कछ

 कर  रही  ह  तो  किसानों  को  लाभकारी  मूल्य

 कयों  नू  पिल  सहा
 ह  7

 क्यों  गुजरा  मॉ लोग  किसानों  काे  उकसा  घटना

 तामिलनाडु,  ,  बिहार ,  क

 का  आन्दोलन  क्यों  खड़ा  हो  जाता  ही  ?
 चाह

 गन्ने  का  सवाल हो,  गह,  कपास्,  रबर ,

 आलू  का  सवाल
 ही,  ये  चीजें:  जा  नकसा  पैदा

 करता ही.  आर  बेचता ह,  पूंजीवादी.  बाजार

 माँ  इसकी  भयंकर  लुट  हां  रही  ह  |
 किसान

 सस्ते  दाम  पर  बेचने  के  लिये  इसलिये  मजबूर
 ह  कि  उसने  बैैकों  से से  लॉन  ले  रखा  है।  प
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 पति.  उस  माल की  खरीद कर  बाद  में

 गन्ने  के  इस  ग

 गन्ना  किसान  का  इस  कारण  से  आन्दोलन

 करना  पड़ा  ।  कई  किसान  मार  भी  गय े।

 यह  कौन  सी  नीति  हं  किसान  का  लाभकारी

 मूल्य  देने
 की  ?

 लाभकारी  मूल्य  मिलते  हाँ

 चीनी  निल  मालिकों  के,  गन्ना  [किसान  क

 नहीं  ,  हर ससे लर का,  पूंजी  गति  या  लूटते

 ही  उनका
 ।  मरी  मांग  ही  कि  एपी सी.

 का  फिर ्य  पुनर्गठन  दिया  जाना.  चाहिए ।

 अन्तराष्ट्रीय  माना पौ लिस्टों  के  हाथ  मं  आप

 बिके  हए  हाँ  जिस  सबूत  मां  देता  ह7  ।
 केरल

 में  रबड़  का  दाम  घटा  दिया  गया  ही  और  रबड़

 बाहर  से  मंगाया गया  ह  ।  इसी  तरह  से

 गुजरात  मों  काटन  के  दाम  घटा  दिए.  गए  हाँ

 आर  काटन  बाहर  से  मंगाया  गया  ही  ।  जा
 दश

 मों  काटन
 आर

 रून्ड़  पर्याप्त  मात्रा  में
 ह

 तो  कयों  इसका  बाहर  से  मंगाने  की  आपको

 जरूरत  महसूस  हाती  ही  ”?  पिछले  साल

 क्विंटल  गर  और  यहां  आ  कर  बह  आपका  210

 faut का  जो  160  रुपये  दीने  की  मांग  थी

 किसान को  इस

 -  'हो।  दहां की  सरकारी

 एजेंसियां बड़ो  व्यापारियों  से  fray  रहती

 21  इस  मेल-जाल  का  आप  दूर  नहं  कर  गे

 ता  आपका  काम  नहीं  चलेगा  ।

 आप  पंडा  को  लें  ।  गन्ने  को  लें  ।

 तम्बाकू को  लें  ।.  तम्बाकू  आंसू मों  छोटा

 हो  ।  इसके  दामों  का  ले  कर  किसागों  का

 वहां  आन्दोलन  करना  पड़  ही.  ।  इसका

 लाभकारी  मलय  वहां  किसान  का  नहीं  मिला।

 तम्बाकू_  वहां  के  व्यापारियों  ने  बेकों,  से  रुपया
 उधार  ल  कर  रूरीदा

 आर  उस  पैसे  से  [किसान

 की  लूट  की  ।  पूजीर्पात्यों के  आगे  आप  नत

 मस्तक  ह.  ।.  आपको  पास  कोई  उपाय  नहीं
 ही  ।  उन  से  पैसा  ले  कर  आप  चुनाव  लड़ते

 ह  और  जीतते हाँ  1  उनके  खिलाफ  काग

 करने  की  आप  में  हिम्मत  नहीं  ही  ।

 मरी  मांग  ह  दि  कच्चो  माल  की  जो

 जो  होलसेल  ट्रड  उसको  आप  अपने  हाथ

 मं  लें  |  प्रभावकारी ढंग  से.  आप  इस

 काम  का  करं  ।.  लाभकारी  मुल्यों  का

 एलान  आप  सीजन  से  पहले  करं  ताकि  किसान

 का  यो  tet  हो  बह  तो  सके।  चि  पहले

 इस  वास्ते

 5  3  म  :  कच्चे
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 प्राइस  की  शोषण  करते  ह,  वह  काफी

 विलम्ब  से  होती  ही  ।  जब  इस  मांग  को

 सदन मों  उठाया.  जाता हा  तो.  आप  हर

 प्रकार  सो  आश्वासन  दस्ते  हाँ  कि  ठीक  समय

 पर  इस  मामले  कं  दरोगे,  लोकन  उससे

 इफैक्टिव निर्णय  नहीं  हो  पा  रहा  है  ।
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 सरकार  का  किसानों  का  ख्याल  रहता, तो

 इस  प्रकार  की  स्थति  क्यों  आती,  क्यों

 भारतीय  किसानों  का  गेह  की  कीमत  142.0

 145  रुपए  प्रातिजक्वंटल दी  जाती,
 हिए  -
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 ।  नतीजा  यह  a  कि  किसान  बढ़ती  चिर

 महंगाई  के  बाक  से  दब्ता  जा  रहा  ह

 तक  उसका  अपने  उत्पाद  का  लाभकारी  मूल्य

 प्राप्त  नहीं  हाता,  तब  तक  वह  बढ़ती  हुई

 महंगाई  में  अपना  जीवन-यापन  ठीक  प्रकार

 ह
 श

 इन  सब  -  बातों  के  बावजूद  सरकार  हमेशा
 किसान -  विराधी  निर्णर  लेती  ही  अर  किसान

 बे  उचित  मुल्य  नहीं  मिल  दाता  ।  इसीलिए

 हम  कहना  चाहर्गे  कि  किसानों.  के

 र  जब  तका  एसा  नहां

 -कया  जाता,  रब  तक  किसारों  का

 भला  न्हीं  हो  सकता ।  किसानों  ने

 दोश  के  नितिन  भागों  में  इस  रा दाल  को

 लो  कर  आन्दोलन  किया
 ही  ।

 यहां  तक  कि
 “भी  लकप्पा  के  राज्य  कर्नाटक  में  भी  आन्दोलन

 हुआ  ह  मैं  श्री  लकप्प  कां  विशेष  रूप
 से

 याद

 दिलाना  चाहता  ह;  कि  उब  निपाणी  में

 किसानों  ने  उचित  मुल्य  प्राप्त  करने  के  लिए

 आन्दोलन  किया,  ता  सरकार  ने  किसानों के

 SHRI  ८.  LAKKAPPA:  They  were  not
 farmers.

 MR  DEPUTY-SPEAKER:  I  hope,  the

 agitation  was  not  led  by  Mr  Lakkappa.

 SHRI  -HAR!IKESH  BAHADUR:  Some
 farmers  were  killed  in  that  agitation;  he
 will  renrember  that.

 ~*  SHRI  :.  LAKKAPPA:  That  was  for

 political  gains.

 ।
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 SHRI  HARIKESH  BAHADUR:  I  am
 not  talking  of  political  gains.  I  am  simply
 saying  when  farmers  come  before  tho
 Government  with  their  demands,  (00छापा-  --

 ment  does  not  meet  their  demands  pro-
 perly  but,  on  the  other  hand,  shoots  at
 them.

 सरकार ने

 के  प्रात  सहानुभुति का  रुष्टि कोण

 के  बजाए  लाठी.  आर  गाली  का  इस्तेमाल

 दिया |

 SHRI  ८.  ;.  DHANDAPANT  (Pollachi):
 He  is  deliberately  avoiding  mentioning
 Tamil  Nadu.

 थी  हरकेश  बहादर
 :

 असा  कि  थी  दंड-

 पाणि  कह  रहो हां,  तमिलनाडू  में  भी

 रष्टिटिकाण भी  ठीक  नहीं  था  ।  हर  एक  सर-

 कार  का  यह  फर्ज  ही  छि  चुंकि  भारत  एक

 कृषि-प्रधान दश  हाँ  आर  सार  दश  की  अर्थ-

 ही,  इस  लिए  किसानों  के  प्रात  न्याय  किया

 जाए ।  लेकिन  न  ता  मौजूदा  केन्द्रीय  सरकार

 एसा  कर  रही  ही  आर  न  ही  उससे  सम्बन्धित

 राज्यों  को  सरकारों  कर  रही  हाँ
 ।

 जब  भी

 दश
 में  आला  पड़ता  हो,  हूरा  पड़ता  ह,

 बाढ़  था  तुफान  आता  ही,  तो.  उसका  सब /

 से  ज्यादा  प्रभाव  किसानों  पर  पड़ता ही  ।

 अभी  उड़ीसा मं  तुफान  आया, कई  गांवों

 के  अंदर  सारी  फसल  खराब  हा  गई  और

 way  में  रहने  वाले  त्माम  किसान  विवाद  हो

 गए  |  आला
 पड़ता  ही  ता

 भी
 यही  हाता  ह  ।

 अभी  सूखा  सारी  ददा  के  अंदर  पड़  रहा  ही  |

 कम  से  कम  दहा  के  आधे  हिस्से  शन  ताਂ  भयंकर

 सूखे  की  स्थिति  मे  किसानों  की  आज  क्या



 द्

 कं  -  144

 3  |  4,

 a

 भ

 =|

 अ

 आप जा  श  3

 भकर

 की

 इस  स्थिति  के  प्रति  उदासीन  है
 ।  हम

 हाँ,  हमार  गोरखपुर  मं  फित्ना  भयं-

 [वी  उत्तर  प्रदोश,  उत्तर 4 354

 कि  दक्षिण भारत  के  भी  कछ
 भाग

 एसे  ह

 जहां  पर  कि  अब  तक  काफी  तेजी  से  मानसून
 आ  जाना  चाहिए  था,  वहां  भी  ee  नहीं  आ

 पाया  हा  ।  तामिलनाडु, मं  भी  अभी  तक  यह

 स्थिति  नहीं  बन  पाइं  ही  जिस  के  कारण

 ह  उन  के  ऊपर  सरकार  का  काई  अंकश

 नहीं  रहा  ।  रू रकार  का  उधर  ध्यान  नहीं
 जाता।  यह  सरकार  उन  को  नियंत्रित  नहीं

 कर  पाती  हाँ  ।  इन  सारी.  दातों का.
 असर

 को  तडी  से  लागू  करे  ।  साथ  ही  किसानों

 को  लाभकारी  समर्थन  मुल्य  भी  दो
 ।

 अन्तिम  बात  में  यह  कहना  चाहता  ह  कि

 गलना  &  कसानों  की  आज  क्या  स्थिति  ही
 ?
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 अभी  च्  माननीय  सदस्यों  ने  कहा  कि  जिन

 गन्ना  किसाना  का  हम  लाभकारी  मुल्य  बने

 की  बात  करते  हा  उनका  पन्ना  आज  भी  खेतों क

 अंदर  पड़ा  सूख  रहा  ह  ।
 यह  स्थिति

 ह

 हमारी उत्तर  प्रदेश  मां  मिलों एर चाह पर  चाह

 वह  सरकारी  कब्जे  में  ली  गईं  मिलें  हां  या

 बड़ो  बड़ो  मिल  मालिकों  आर  पु  जी पत तियों  की

 मिलें  हों,  सारी  ही  मिलों  पर  किसान  का

 कराोड़ाे  रुपयाਂ  बकाया  ह  उत्तर  प्रदेश  “आर

 बिहार म
 ।

 वह  पैसा  उन  का  वापस  नहीं

 दिया  जा  रहा  हा  ।  गन्ना  किसानों  को  जो

 घोषित  मूल्य  नहीं  मिलता  आर  द  सर

 उन  का  रुपया  Prat  पर  बकाया  पड़ा  ह।  बह

 उन्हों  दिलाया  जाना  चाहिए
 ।

 साथ  ही  जॉ

 सरकार  का  गह  ध्यान  रखना  चाहिए  कि  अब

 की  बार  ताो  उसने  किसानों  बे  सथ  भयंकर
 अन्याय  बिदा  ही,  भविष्य  मं  पथ 1  न्याय

 न  होने  पाए।  उन  का  गन्ना  मिलों  में  जा  सके

 इस  ध्  प्रब्नध  होना  चाहिए  |  जब  गन्ना  ही

 मिलों  भों  नहीं  जाएगा  तां  लाभकारी  मुल्य

 क्या  मिलेगा  ?  इसलिए  मे  इस  बिल  का

 समर्थन  करता  हू  आर  सरकार  से,  अनुरोध

 14१.  DEPUTY-SPEAKER:  To  whom

 has  this  Government  not  done  injustice?

 SHRI  HARIKESH  BAHADUR:  There

 is  no  section  in  the  society  which  has  not

 suffered  injustice  because  of  the  Govern-

 ment  action.

 इसलिए मां  चाहता  हू
 कि

 गन्ना  किसानों  का  उन  के  उत्पादन  का  लाभ-

 कारी  समर्थन मूल्य  दिया.  जाए ।  साथ  ही

 दूसरे  किसानों  का  भी  दिया  जाए
 ।

 सरकार

 इस  पर  विचार  कर  आर  जा.  किसानों के

 विरुद्ध  दिलकश  उसका  ह  उसे  मों
 बद

 लाव  लाए  |

 थी  मूल  चंद  डागा.  (पाली):  उपाध्यक्ष

 महोदय  ,  यह  हमारा  एक  स्वभाव  बन  गया  ह

 क  हम  किसी  न  किसी  बात  पर  चर्चा  करते

 रहते ह*
 ।

 योजना  भवन  आर  काफ़ी  भवन
 के
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 cat  मुल्  वंद  डागा]

 बीच  में  छाटो  छाोट  किसानां  का  ,  मालिनी

 फार्म  आर  स्माल  फ़ार्मसी  जिन  का  कहा

 “The  terms  of  reference  of  the  Agri-
 cultural  Prices  Commission  was  modi-

 fied  on  5th  March,  1980.  A  copy  of

 the  revised  terms  of  reference  is  at-

 tached  as  Annexure  ।.

 आपने  जवाब  दो  दिया  कि  ए..पी  सी  में  एक

 अमन्डमेंट कर  दिया  है  लोकन  उसका  फल

 कया  हू
 ?

 जो  इस  सदन  की  पब्लिक  अण्डर-

 clay  कमेटी  ही,  उसने  क्या  दोषी-

 रोपण  किया  ही  उसका  भी  आप  सुन  लीजिए:

 “The  question  of  the  purchase  does

 not  impress  the  Committee.  Although
 the  whole  of  the  wheat  and  a  large

 part  of  rice  procured  was  under  the

 price  support  operation,  regretably,  the

 direct  purchases  from  the  producer  were

 negligible.  The  purchases  through  fer-

 mers’  cooperatives  during  the  last  three

 years  was  less  than  30  per  cent  of  the

 total  purchases  in  the  case  of  wheat,
 whereas  it  was  negligibly  small  in  the

 case  of  paddy.  During  the  current  year,
 there  has  been  some  improvement  मं-

 asmuch  as  7.5  lakh  tonnes  of  paddy  was

 procured  from  farmers’  cooperatives.
 The  Committee  need  hardly  point  vt

 that  greater  efforts  are  néeded  to  go  in

 for  more  of  direct  procurement  from

 the  preducer  or  from  producer  coopera-

 tives  rather  than  through  intermediaries

 so  that  the  benefit  could  reach  the  pro-

 ducer  fully.”

 JULY  22,  1982  Support  Price  Bill
 eel

 “The  Committee  are  anxious  to  see
 that  the  producer  actually  gets  the
 Minimum  support  price  for  his  produce,
 They  regret  that  no  survey  has  *been
 conducted  to  ascertain  how  far  the  pri-
 mary  producer  got  the  benefit  of  the

 operations  of  the  FCI.  When  the  pur-
 chases  are  made  from  the  intermedia-
 ries  it  was  not  ensured  that  the  pro-
 ducer  got  the  price  fixed.  For  instance,
 in  Punjab  or  Haryana  no  purchase.  is
 made  directly  by  the  5e.  re  _pur-
 chases  are  made  through  “katcha  ad-

 yas”.

 This  is  the  recent  Twentysecond  Report
 (1980-81)  of  the  Public  Undertakings’Com-
 mittee.  You  sce  the  conditions  of  the
 ८e1.

 We  gave  subsidy  to  the  FCI  in  1977-78
 Rs  478.775  crores,  in  1978-75,  it  was  Rs
 570.00  crores,  in  1979-80,  it  was  Rs.
 600.00  crores;  in  1980-81  it  was  650.0
 crores  and  in  1981-82  it  was  Rs  650.00
 crores.
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 नहीं  सुनता  ह  आर  हमारी  माननीय  सदस्य,

 श्री  लकप्पा  जी  ने  यह  बिल  पष्  फिया  ह  :

 At  present  due  to  the  increased  cost
 of  farming  operations,  farmers,  sp¢ci-
 ally  the  small  and  marginal  farmers  are
 not  getting  भ  remunerative  price  in  res-

 pect  of  many  agricultural  commodi-
 ties.

 इस  बात  का  इसे  सदन  मं  20  बार  उठाया

 जा  चुका ह
 ।

 इस  बात  का  कहते-कहते 25
 ae  बीत  चुके  हाँ,  लॉकिन  हमका  पता  नहीं

 कि  इसका  फल  क्या  निकलेगा  ।  एग्रीकल्चर

 प्राइस  कमीशन  आर  फड़-कारपारेशन आफ

 इंडिया  ने  भट्टा  बैठा  दिया  ही,  [जिस  परपज
 के  लिए  यह  संस्था  बनी  थी  ।

 The  bank  overdraft  was  of  the  order
 of  Rs  2033.58  crores  at  the  end  of

 March,  1980.

 यह  फूड  कारपारेशन  की  हालत  ही,  जो  कि

 डायरेक्ट  परचेज  नहीं  करता  ही,  जिस  पर

 इतना  बड़ा  आवर  डाफ्ट  हाँ  ।

 ‘The  Committee  have  indicated  earlier
 the  steps  that  could  be  taken  to  im-

 prove  the  ways  and  means  position  and
 reduce  the  cash  credit.  It  is  a  matter

 of  concern  that  the  outstanding  dues  to
 the  Corporation  were  Rs  452.57  crores

 of  which  Rs  183.73  crores  were  more
 than  six  months  old.  There  should  be

 stricter  credit  control’.

 कृषि  भवन  और  योजना  भवन  मेँ  मीटिंग्स

 द  4  z  4  2  कर  1

 जट  उनकी

 cc
 नन

 al

 ee

 44

 j

 म

 ै:

 क

 41555

 ड

 ं

 ह

 क मैਂ

 नै,

 अ  हैं,  गी

 ्

 द

 मै

 अ
 मं

 गई

 मे

 अ,

 4

 हार

 aਂ

 |

 बारे

 |

 जू

 की

 में  4

 4

 है

 जाए

 इ

 हक

 किए

 गू, $- ह

 -

 *

 4

 १

 8

 ।

 ag

 लन

 a,

 4}

 नहीं

 । ai

 4

 al

 4

 सकता

 की

 4  तो  |

 :  न  न  द



 439  41071.0  Commodities

 [श्री दिलीप  सिंह  भूरिया]

 |  इसलिए  मे  मंदी  जी  से  यह  कह]  गा

 आप  यह  कर
 द

 कि  मगर  उस  ने  कए

 fan लोग  चिया  आर  कए  से  पानी  नहीं
 निकला,  ता  उस  किसान  का  कर्जा  माफ

 इन  से  फसलें  चौपट  हा  जांए,  तां  किसान

 का  सारा का  सारा  कर्जा  माफ  हा  जाना

 चाहिए  आर  जो  किसान  के  ऊर्जो  के  कन्द-

 दन  की  बात  हाती  हाँ,  वह  नहीं की  जानो

 चाहिए  क्योंकि  दूसरो.  साल  भी.  एसी

 स्थति  आ  सकती  ही  कि  वह  कर्जा.
 अदा

 न  कर  पाए  ।  इस  तरह  से  किसान  का

 कर्जा  दागों-दिन  बढ़ता  चला  जाता  हो  ऑर

 किसान  कर्जों  से  ददा जा.  रहा है
 ।  मेँ

 मंत्री जी  से  निवेदन करना  चाहता  ह  कि

 एसी  पाराॉसस्थातियों म  जहां  सूखा  पड़  जाए,

 तूफान आ  जाए  या  कीं
 से  पानी  ही  न

 निकले,  किसानों का.  ाम  कर्जा  माफ

 कर  दना  चाहिये  आज  हम  यह  दखते  ही  कि

 किसानों  एस  10-10  2%  20-20  सालों  से

 कर्जा  ही  और  उन  एस  दड़  ब्याज  तगाया  हुआ

 JULY  22,  1982

 4
 रहा  8
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 सारो  मित्रा,  ने  एग्रीकल्चरल प्राइवेट  कमी-

 अनुदान के  रूप  में  दिया  जाता  हँ  और  यही

 कारण  हाँ  कि  वहां  पर  आवश्यक  वस्तुओं

 के  दाम  10-15  साल  से  एक  ही  चले
 आ
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 इसलिए  माँ  मंत्री  महोदय  से  कहना  चाहता
 ह  कि  कम  से  कम  जा  खाने  की  चीजें  हँ,

 उन  सब  का  बह  अपने  हाथ  में  ले  आर  चाह

 बह  गांव हो,  मध्यम  शहर  हो,  सब  जगह

 उन  के  दाम  एक  हाने  चाहिए  आर  उसी

 पर  उपभोक्ता  का  मिलनी  चाहिए  ।.  तभी

 ame दश  की  एकानामी  ठीक  तरह से

 कल  रुकती ह  ।..  अगर  नेशर्नोल्टी. _  की

 भावना  ही,  ता  हजारो.  दहा  की.  प्रगित
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 “The  Central  Government  shall,  in
 consultation  with  the  Agricultural  Prices

 Commission,  announce  in  time  the  sup-
 port  price  of  different  agricultural  com-

 modities  for  the  different  regions  of  the:

 country  before  every  agricultural  sea-
 5011.0

 के

 में  हमारे  साथी  लक प्पा  ने  कहा  ही
 ---

 sometimes  haye  are  even  forced  to  give

 up  the  cultivation  end  switch-over  to

 other  profession.

 मैं  हमेशा  सो  कहता  आया  ह.  फि  एग्री-
 कमीशन

 4  द
 4



 443  Agrl.  Commodities

 [श्री  बाला साहिब विखे  पाटिल]

 चाहता  हू  फि  महाराष्ट्र की  सरकार  ने  जा

 काटन  के  दाम  .तय  किए हँ और हँ  कर  स्कीम

 चलाने  मं  एक्ट  शन  की  परमीशन  भारत  सर-

 कार  नहीं  द  रही  ही  |  सरकार की  बातों  से

 कि  नहीं  हमारा  ऊपर  बहत  असर  हा.  रहा

 हता  इंडस्ट्री  का  भी  फायदा  हाता  ही  |

 सभी  जगह  देखिए,  चीनी  का  ज्यादा उत्-

 पादन,  गन्ने  का  ज्यादा  उत्पादन,  गुड़  का

 ज्यादा  उत्पादन, गोहां  का  ज्यादा  उत्पादन,

 JULY  22,  1982
 Support

 Price  Bilt  444



 415  40971,  Commodities  ASADHA  31,  1904  (SAKA)

 Support  Price  Bill

 भी  अदन  नहारी  वाजपेयी  (नई  दिल्‍ली)  :

 50  एकड  का  किसान  कहां  ही
 ?

 थी.  बाला साहिब विले  पाटिल  :  9  नान-

 इर्रींगेटेंड  एरियाज  मों  लैण्ड  सील्गं  के  बाद

 भी  54  wae  का  किसान  ह  ।

 इसलिए  इनपुट  की  कीमतों  ,  बिजली  ,  पानी

 के  दाम  ,  कीमतों  जी  लान  रोते  हो,  इन  सब

 चीजों  के  बार  में  जब  तक  छाट  किसानों

 at  अलग  से.  सुविधाएं नहों  दी  जाएंगी,

 तब  तक  उसकी  उन्नीत  नहीं  हा  सकती  |

 इसलिए  छोटे  किसान  के  बारों  में  अलग

 से  साोचने  की  आवश्यकता  हाँ  ।  उसका  सैर-

 क्षण  देने  की.  आवश्यकता हाँ  |  अगर  सब

 किसानो ंके  बारे  में  एक  तरह  से  सांचा

 जाएगा!  तो  छोटा  किसान  ऊपर  नहीं.  आ

 सकता  ।  आज  छाोटे  किसानों  की  संख्या  कम

 हो  रही  ही  ।  वे  अपनी  खोट  बेच  रहा  हा

 आर  बड़ो  [किसान  खरीद  रह  हाँ  ।  इसलिए

 sic  fae  की  ओर  ध्यान  दन  की  बहत

 आवश्यकता ही  |

 अपने  साथी  तकप्प  का  धन्यवाद  रता  ह.  ।

 MR.  DEPUTY-SPEAKER:  Shri  Sunder

 Singh:  You  take  only  one  or  two  minutes.
 Then  next  time  you  can  continue.
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 Dis  on  2'  446
 statement  re  Situation  मो  Lebanon

 18.01

 [Mr.  SPEAKER  in  the  Chair]

 रखों  ।
 बाकी  जा  कछ  आपका  कहना  हा,

 अगली  बार  कहाँ  |

 18.02  hrs.

 RESIGNATION  BY  MEMBER

 MR.  SPEAKER:  ।  have  to  inform  the
 House  that  I  have  received’ थ  letter  dated
 the  22nd  July,  1982  from  Shri  Zail  Singh,
 an  elected  Member  from  Hoshiarpur  con-

 Stituency  of  Punjab,  resigning  his  seat  in-
 Lok  Sabha.  Although  it  is  not  the  prac-
 tice  to  inform  the  House  of  the  reasons
 for  resignation,  in  this  particular  case  I
 am  happy  to  inform  the  House  that  he
 has  resigned  his  scat  in  Lok  Sabha  in
 view  of  his  election  as  President  of  fhe

 Republic.  I  have  accepted  his  resignation
 with  effect  from  today,  the  22nd  Fuly,
 1982,  afternoon

 18.03  hrs.

 DISCUSSION  0  PRIME  MINISTER'S
 STATEMENT  RE.  SITUATION  IN  LE-

 BANON—Contd.

 MR  SPEAKER:  We  shall  now  resume
 the  discussion  under  rule-  193.  Shri  Ram

 Singh  Yadav.
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